FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF ANUPAM PORT CRANES CORPORATION
LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

ANUPAM PORT CRANES

CORPORATION LIMITED

Date of incorporation of corporate debtor

12/09/2011

Authority under which corporate debtor is
incorporated / registered

ROC — Ahmedabad

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U29100GJ2011PLC067084

Address of the registered office and
principal office (if any) of corporate
debtor

Plot No. 138, GIDC Industrial Estate ,
Vithal Udhyognagar, Anand , Gujarat-
388121

Insolvency commencement date in respect
of corporate debtor

09/04/2024 ( Order received on
16.04.2024)

Estimated date of closure of insolvency
resolution process

06/10/2024

Name and registration number of the
insolvency professional acting as interim
resolution professional

CA NANDISH SUNILBHAI VIN
IBBI/IPA-001/IP-P02117/2020-21/13270

AFA Validity up to : 30/10/2024

Address and e-mail of the interim

resolution professional, as registered with
the Board

C/53, Shanti Niketan Row House, Opp.
Sagar Complex, Anand Mahal Road, Surat
—395 009

10

Address and e-mail to be used for
correspondence  with  the  interim
resolution professional

E.MAIL - ip.nandish.vin@gmail.com

301, Sovereign Shopper, Besides Sindhu
Seva Samiti School, Near Sneh Sankul
Wadi, Anand Mahal Road, Surat— 395 009
E.MAIL — cirp.anupam@gmail.com

11

Last date for submission of claims

30/04/2024 (14™ day from the date of order
received )

12

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not Applicable As Of Now

13

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)

1.
2 Not Applicable As Of Now
3.

14

(a) Relevant Forms and
(b) Details of
representatives
are available at:

authorized

Web

https://ibbi.gov.in/home/downloads

link:-




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the ANUPAM PORT
CRANES CORPORATION LIMITED on 09/04/2024 (order received on 16.04.2024) .

The creditors of ANUPAM PORT CRANES CORPORATION LIMITED are hereby
called upon to submit their claims with proof on or before 30" April 2024 to the interim

resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date :- 17/04/2024 Name and Signature terim Resolution Professional

Place :- SURAT CA NANDISH SUNILBHAI VIN
IBBI/IPA-001/1P-P02117/2020-21/13270
AFA Validity up to : 30/10/2024
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. P ﬁ el m Mawsari Branch : G-1, Ground Floor, Swiss FORMNO-URC2
EI!HH an oan s mikHs P u '
Tarmimus, Nagtalavdi, Ashanagar, Navsan Advertisement giving notice about registration under Part | of _ 4 Anand - 1 Branch : Eﬂ?ﬁiiﬂﬂ Vesu Brarrltll : G. 1, SNS Square, Viesu Gam Road, Vesu,
perma [P POSSESSION NOTICE Chapter XXI of the Act Jlotaat d& .Lm LD isharshi Dayanand Marg, Bank of Bareda | §ywat-395007, Gujarat. Phone No. 0262-2215700, 2215800,
SEX AULE - 117]) (FOR IMROVARLE PROPERTY) [Pursuant to section 374(b) of the Companies Act, 2013 and Rule 4 (1)| an i =k Anand. Dist. Anand - 288001 § "= B | E-mail : vesui@bankofbarodacom.

Whereas, The undersigned being the suthorized officer of Indian Bank under the of the Companies (Authorised to Register) Rules, 2014] , Appendis-IV (See rae BT} far Immesvable Property
Securitization and H&s:m::'rrr?imiun mgFinnm:ial Assets and Enfarcement of Security 1.Notice is hereby given that in pursuance of sub-section (2) of ik POSSESSION NOTICE  Fe immsuatia Progarty) <y L okl PESIHN NUIEE 5 r”m‘ ‘mnml
Intarest &ct, 2002 and = exarcise of tha powers confesred ta him under zection 13(12) Section 366 of the Companies Act, 2013, an application is Whereas, The undersionad baing the autharised officer of Union Bank of India Elmq % LICHSRMAR FC A 0 3 RTHMRSIA NI OF N 1cr R o, CHOPICON LA

; ; - roposed to be made after fifteen davs  hereof but before thel ' 0 2Ing ; r the Secuntisatson and Reconstruction of Financial Assets and Enforcement of Sacurity
read with rule 3 of the Sacurity Interast (Enforcemant] Rules, 2002 issued a dermand prop ) : ¥ : Anand-1 Branch wnder the Securitisation and Reconstrection of Financial Assels ; : :
natice datad 06.02.2024 calling upon Mr. Rameshbhai Sukram Khodke (Borrower & expiry of thirty days hereinafter to the Registrar at Central Leidear L ' ! 1 y 3 Imterast Act, 2002 (54 of 20021 and in exercizs of powears confesred under Saction 13012)
. ] up *h . , Registration Centre (CRC) Indian Institute of Corporat and Enforcement EEEI.I'I?I.? Interest -IEE'CEII'Idf Aot 2002 [Act MNao. 54 of 2':"]2] and in read with rube 3 of the S-'Ilﬂl.lrl'.]' Interest |E|"|r|.'.||'¢[!f'l'|'[!|'=1_| HU‘ES. 2007 issued a demand notice
Mortgagor) fo repay tha asmount mentioned in tha notice Rs. 19,72,011%~ (Minatean . . . i § . : i f ; : : :
0 : f Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT Manesar, Distric exercise of powers conferred under Section 13(12] read with rule 3 of the Security dated 26.09.2023 calling upon the barrower Mr. Kunalbihai Janakkumar Bhojak. Mrs.
Eakh Sm'mf A Th““"d‘ﬂm""ld ll'ﬂ[ﬂh 20 IR (e 02 e Ny Sane AT T Gurgaon (Haryana), Pin Code-122050 that "TULIP HEALTH Interest {Enforcemant) Bules, 2002 tssued a demand notice dated 29.01.2024 calling Chaitali Kunal Bhojak to repay the amaunt mantionad in the natice baing As. 74,47,065.63
other ﬁ“cé'{.m WIln-IE;IEDd“wa“T _It;;:!ﬂ r““'F'llu'“'”“"J natice. I CHECK” a Partnership firm may be registered under Part | of upon the borrower Dilipkumar Ravjibhai Solanki and Nikulkumar Dilipbhai a5 on 26,09.2023 + un applied interest from 23,09.2023 + Legal & other Expenses within
G i ”MWL lgffﬂ“ﬂ" Hvng tf;:e tﬂl_f-npa'.f:#emlﬂ;::untl._lnnlme|5_meruﬂ$m?ln;czlﬂ Chapter XXI of the Companies Act 2013, as a Company limited by Solanki to repay the amount mentioned in the notice being Rs. 5,20,113.59 B4 darys froe the date of receipt of the said notica,
Paii:;?u::ﬂfsﬁ':;m 4 rl:ar::c;rrsh::rdhpreiu:;ﬁ:.:gﬂﬁ:ﬁ:t;i;.:nm?gnf:n';re:z shares. . {outstanding m Housing Loan availad by Ddlipkumar Reviibhai Solankih and Rs. The Borrowers having failed to repay the amawnt, natice is hareby given to tha
s mn";‘;f':] sl e eyl bl el 2. The principal objects of the company are as follows: 3,13,226.34 |outstanding in Education Loan availed by Nikulkurar Diipbhai Solanki Barrawers and the public in general that the undersigned has taken Physical Possession of
s * Tyt socsah et ] | i o S, o .45 39 . Egt ke Ty | | B o o o e pes ot it
- ) ) ) ) ) ; 1 : : 7 g b section {4) of saction 13 of Act ithnda § pithe 5 ity Interest Enf nenth Rules,
The Bomowers / Guarantors in pasticufar and tha pubdic in general are hemaby encourage, subsidies and organize hospital, dispensaries, clinics, Three Thousand Three Hundred Thirty Nine and Paisa Ninety Three Only) within ;E?IIEID;11I':I£1Iiszgezarufﬁmiﬁafm;a:r Eﬂ;-l GSSRLNIUR Wit iR ceman} Ll
cautionad not to deal with the properties and any dealings with the properties will be diagnostic centers, IVF Centers, polyclinics, pathology testing lab- Sl ey fromwtha date ur!-a“"‘.qm i e oy : The Bomrower in particulsr and the public in general is hersty cautionsd not to desl
. . ; . i i i The Barrower having failed to repay the amount, notice is hareby given to the _ H Bl # .}
subject to the charge of Indian Bank, Navsari Branch for an amount Rs. 19,72,011/ oratories, Scan Centres, Nursing Homes, Materity Homes, ] _ _ with the praperty and any dealings with the property will be subject tathe charge of Bank of
iMineteen Lakh Seventy Two Thousand Eleven Only) 2= on 0502, 2024 further inferest Children Welfare and Family Planning Centres, Clinical, XRay and Borraweer and the public in general that the undersigned has taken pessession of the Ba ; ]
- . . j L : . roda, Wesu Branch for en emount of Rs. #4,47,065.63 as on 26.09.2023 + un applied
and other expenses therenn, ECG Clinics, regearch centre, hga_rt care center, and alllgd servic progerty dascribed herein bedpw in exercisa of powers conferrad on himyher under et o 23.09.2003 + Lecal & offar Exaises

The Bomawer's attention is invited to the provision of sub-saction (8) of sactian 13 es for the establishment for providing treatment and medical relief| Section 13(4) of the said Act read with rube B of the said rules on this 12 day of April i ; n.*s nmuurg: tut F:m S AT I

oi the Act, in respect of time available. 1o redeem the secured assets in all its branches by all available means to public at large on suit of the year 2024 AT, M STON B FINIIE 10 BOVHN0NS 1 AR St SN e =
' v L " . . ; ] Act, in respact of time available, to redeem the secured agsets,
able fees, confessional fees or on free of charge basis etc. and The Borewer in particular and the public in genaral is hereby cautionad not to
DESCRIPTION OF IMMOVABLE PROPERTY other allied and cognate activities. i o o 5. Jat dualio swll:ltl'll:hls rf it vl Bk et tastiva Sharcs DESCRIPTION OF THE IMMOVABLE PROPERTY
Allthat piece and parcels of the Residential Immovable Property situated a1 “House at Flot 3. A copy of the draft Memorandum and Articles of Association of the] R R L il y i Al rights titia and intarest in Flat Mo, 303, Built un admeasuring abaut 1018.74 sq. fts
; : ; ; - of the Union Bank of India, Anand-1 Branch for an emount 8,33,339.93 and interest e, g g oy gl
Mo, TA, Vanganga Co. Op. Housing Society Ltd, Revenue Survey Na, 183/2 818373 (0ld) proposed Company may be inspected at the Registered Ofice af | atuivalurt to 34,54 sq. mirs, togather with undrvidable proportionate share undameath land
New No. 180 + 8995, Plot Size 528 Sq. Ft, Total construction Area BB2 Sq. Ft., Vijalpare, Dawar Chambers, Sub Jail Crossing, Nr J K Tower, Ring Road, M , - : ; admeasuring about 30,50 sq. mirs. and together with undividable proportionate share in
Navsari as in the name of Mr. Rameshbhai Sukram Khodke. Bounded by -North : Plat No. Athwa, Surat, Gujarat-395002 . . 88 OSILTACET & ARILANY 8 JINDGAL 10 UK 01 SLKS- Bt on | 0 ot |3 COF admeasuring shout 32.73 sq, mirs. v 3rd Floor of B-Building of “Shubham Park®
12/A, South : Road, East: Plot Mo 8, West : Plot No. 7. 4.Not||pe t'ls hereby given _thzt:\t %ny p%r_so? quect]tr)g t? tthh|s of the Act, in respect of time available to the borrower to redeem the secured assets situated on the land baaring Rev. 5. No. 104, TP Schem No. 32 [Adajan] Final Plat Mo, 103,
Date - 12.04.2024, Place - Navsan Authorized Officer, Indian Bank aR%‘;;g?rla?_r;tné?:“?;rgn;;g:fazon %Lr:)tréefclgé)ﬂng{;r?ns?itutzl DESCRIPTION OF THE IMMD".I'ABLE PRO FE HTY admieasuring about 193,00 sq. mirs, u!".l'lllﬂﬁl_l.! - Bdajan, Taluka - City, Dist 31_1ri:|1 praprty
of Corporate Affairs (IICA), Plot No. 6,7, 8, Sector 5, IMT] All that piece & parcel of Property No. KN/4430, Hanijan Vas (Vijasar Bhagal), Ode, in the name nﬂ'n.l'l.r. Eumalbhai Janakkismar Bhojak a_nn.l".-'lrg. Chaital Kunal Bhojak, Ewnded
: Manesar, District Gurgaon (Haryana), Pin Code-122050, within Tal. & District - Anand, Gujarat - 338001, Bounded by :- East : Pumping Station, by :- East : Margin Space, West : LOP, North : Buiding No. C, South : After Road Buiiding
o 3w aghey | Sayedpura Branch : Swaminarayan Bhavan, twenty one days from the date of publication of this notice, with 2} Wiast : Margin than Manojbhai House, North : Road, South ; Road No. A-3.
roda | Hathupura Char Rasta, Sayedpura, Surat, o ¥O the Co};n anv at its re iSteFr)(leJd office ’ -ven o 4 ' : ' ' Date : 07.04.2024 k]
EE":_M Baroda | . avat- 395003, Phone No. 0261-2420355, 2017433, by pany 9T N ULIP HEALTH CHECK Date : 12.04.2024, Place : Anand  Authorised Officer, Union Bank of India Mlacs : Surat Authorised Officer, Bank of Baroda, Surat
E — m Skl ot W sl Lol 1.MAHENDRASINH DOLATSINH CHAUHAN (P rtSdl-
. . artner
1900 e 1) POSSESSION NOTICE s st P ot 7144 NI ST e —~ VASTU HOUSING FINANCE CORPORATION LTD

Whwraes; Tha uncareigned beinig the authorkesst officor o the Bk of Barwia under VH s I lﬂ Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai

the Securitisetion and Recanstruction of Financial Assats and Enforcement of Security .

e | bkl ik o e G 400015. Maharashtra. CIN No.: U65922MH2005PLC272501

nierast SACE, anad In ExErcisd of powars conrarmatl unser echion = = = . s

read with rule 3 of the Security Interest (Enfarcement] Rules, 2002 issued a derand notice KIFS HOUSING FINANCE LIMITED

deted 11.10.2022 calling vpon Mr. Prakeshbhai Mansukhbhai Munjani and Mrs. Regestared Office: &lh Flaor, KIFS Comporata House, Baside Hotel Planet Landmark. Naar Ashok Valika, BRTS, SGUCTION SETE NOUCE TOr SAIE Of TTMOVEDIE ASSETS UNGET 116 SCCUTTSATION 2N RECONSTUCION Of T MANCIA ASSEIS SN CITOTCEMENT O SECUTTy TNETCSUACT i

Harshaben Prakash Munjani to repay tha amount mantioned in tha notice being to Rs. c e ES%NLf”tg H':'aé EE'jE'*_'j_E"I'_- HACE, F‘“Tﬁ"‘?_ba“' GE“-E'E'[' ""I_'IE.':';:'“' "~ - with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

243,151/ + unapplied interest these on + Legal & other Expenses within 60 days from the nlp::rata TR ENE Loty SARRHL R TN I oottt ipahe ARSI CXV O DT, TRy ! Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the
Mumbai - 400063, Maherashira, Indis, Ph.Mo.: <51 22 61796400, E-mail: contackZkifshousing.com ! . : ; . ) Lo Co

date of receipt of the sadd notice. Website: waw kifshausing.com CIN : US5022G.2015PLCIRS0TS REI COR: DOR-00145 Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referreg

The Borrowers having failed to repay the amount, notice is hereby given to the e e e = = ' herein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis through E
B _ : : : Appendix |V Symbolic Pessession Notice (For Immovable Property) Auction
oarowears and the public in general that the undersigned has taken Physical Possession of i : LK s L 3 it el o o T S A : - ) i ) i ) ) o

i ity - : Wheraas, he undersigned baing the authanaed officer of Kifs Housing Finance Limibed [RHFL) under the Secrilisafion and Itis hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net
the property describied herein below In exercise of powers conférred an him under sub Rescarsiniction of Financal Assests and Erforcarment of Securtty Intenest Act 2002 and in exercise of power confemed _
saction {4} of section 13 of Act read with nile 8 of the Security Interest Enforcemsant) Rules, uider saction: 18024 read with Rulé 3 ol the 26 curlly Interest Erforcamanth Rites: 2002 Darmind Hotlsla] lssiod 0y SNTAccount No. and Name of Date & AMOUNT as per | Descriptions of the property/Properties| Reserve Price, | E-Auction Date and Time
2002 on this tha 07 day of April of the year 2024, Authorized ﬂmn‘ér :ﬂ”_lne Ea:luﬁam'.-vm the: BomowerS) | G-;F-;“ﬂ"t'-'lf:fh: e e ,Em&:‘lm e borrower, co- borrower, | Demand Not'ice Uls 13(2)'& Earne§t Money| EMD Submlss'lon Last

The Borrowoer in particular and the pubbs; n general i hereby cautioned not to deal mentioned in the natice within 0 deys fram the date of receipt of the 5aid natice. The bamowear having faiked ta repay the Mortgagors Date of Physical Possessior Deposit (InRs.) Date, Inspection Date
wwith the propesty and any daalings with the praperty sl be subject ta the charge of Bank of amaunt, nofica hare by given 1o the Boerowens) / Guarsnions) and the public in genersl that the undarsigned has taken 1 HEO000000036369 Demanad NOtice Date POt o 12 Paik fand_admeasuring 49.20 Rs. 092599/ T7-May-22-Timmngs 11.00
Barada, Eagnadp-ura Branch for an emaunt of Bs. 2 43,1515 + un applied intarast there an |;|:55955i;|r.-:|[t5'15 prapary dascribed hara in balow in agercise u[p:l.l.lgrs corfermed on him udar Sub-Section |:-1_| of thea Kamlesh Ashok Sharma 19-May-23 & Amt Rs. 792592 sq.mtr (SUb P|Ot. no 16) with house there of Rs. 65260/- AM to 4:00 PM ,

+ Legal & otfer Expenses Section 13 of the said &2 read wilh Rule 8 of the Securty Infarast Enfarcement ndas, 2002, The Borrawers atbention is (Borrower), Reshmi devi (Co-| as on 16-May-23 + Interest | bearing Dudhrej Revenue Survey no 85j 16-May-24 up to 5:00 PM.,

Thiz Barroweer's attention == imvited 10 previsions of sub-secticn (81 of section 13 of the irvited to provision of sub-secton (8] ol section13 of e Act, in respect of tme avadable, 1o redeem (he Secuned assets, Borrower), Anoop Sharma] Cost etc. Paiki Situated at area known as Shriji Park 2 11-May-24
Act, inrespect of ime avadable, 1o redesm the secured assets. The Barmower in particulas and the public in general ane hereby cautioned not 1o deal with the property and any dealings (Co-Borrower), Naranbhai & 11-Feb-24 %’E k'guv‘i'/';ﬁw%lést)?é?girg d?:g;]ir?\?v?t%?r

i+ he g L K i ALY 0 — & e ntenest§ 30 i . .
r'-'-l" ||'|'.F' l'lf{l|:'."$|1:|"-‘-l|| E'ﬁ.l-ﬂ_l:\-'l-.ﬂ:|l.'-'|rﬂ-mﬂl'l.:|?'.:' H FST'IT\.J"lﬂfI"-.lL-I'I|q-$I"IEﬂ|Iq,.ﬂEI1 r-'.E.'I"E.jII" = -M""I e ntemest "IE"I?'. I. (Gl:]aarr;l:]tt):ra; rr:]aarll(kar\llsahnr?a N MUn!C!pall Limits of Suren(_iranagar.Dudhre
All that Prece and parcel af the Immovable Property Flat No. EWS-3/B-307, Suman Kunj | 8r.| Mame of Borrowers/ | Demand Notice Date Detall of Secured Agsels: Possassion Makwana7(Guarantor) Municipality and Belonging to Vinodbha
Eiﬂqﬂﬂmfﬁ, E.Btl'ﬂ&l'l'l. Sural - 305003 TP Scheme Mo, Eﬁ. FE Mo 129, E'mmmrﬁ' M. Guaraniors & I'Hlmt.ﬂulsilandlng Motice Jaymalbha| SUrathjarat
Katrageim, Surat, Bt up Area 31,600 Sq.mtand Carpetares 256200 S aottedunder | [ 2R o Er:nr:h:':'m:;‘ 5 1A That part and parcel of i i b D;EE:EE T uketh Chanelubhed Cracher] 19-Jun23 & A R 630671] about 234116 30 M mthe arem Keoum o Ro 1071000 | A 400 PR
; : ;_ -gi o i : : 1 |Mr. Kalubhai emand Notice Date: [All lhat parl and parcel of the proparly baaring | Symbalic ukesh Chandubhai Chauhan| 19-Jun- mt Rs. about 23-41-16 sq Mtr. in the area Known as s. - 04: :
:-:;kmn;g;n&gﬁ;:';{m :.;ﬁm“dw e e Ibrahimbhai Baloch February 01, 2024 |PlotHouse stusted at Tenament block no =54 Aprd 11, (Borrower), Hansaben as on 12-Jun-23 + Interest | Revadas ni Pole Situated at Mouje Shahpur 3 16-May-24 up to 5:00 PM.,
: : ' _ Sd/-, (Applicant) Ois. : Rs. 277 672 |rst fioor Anand residency, Flot No. 153 to 176| 2004 Mukeshbhai Chauhan (Co- Cost etc. Ta city dist Ahmedabad in the land bearing of 11-May-24
Date : 07.04.2024, Place - Surat Authorised Officer, Bank of Baroda Mirs. Fatmaben B'rai;'érL'Lhi-i""iI?.‘a]jh'dt' 231 1o 25411 Pipaliya Pal Rev. Sur. No. 371 palkl Borrower) & 27-Jan-24 city Survey no 5603 in the registration Suk
Kalubhai Baloch ' 2 Pipalya Pal Rajkot Teluka Police Station district and District of Ahmedabad - 1 Gujarat
Co-Anplicant /1004644 ] Lodhika Rajkot GUJARAT Ingia 360024
FORM A (Co-Applicant] LNHLRKTO00151  |Bounded B A Sals Deadh. East 3 HL0000000032208 Demand Notice Date | RS ho 1408 PaikiPlot no L (DuUly RS, 1037500/~ 17-May-24 Timings 11:00
NPA: December 08,2023 y: As per aale - East Tase ) ! .
PUBLIC ANNOUNCEMENT Passage/StainEntry, West: Block Mao.150, Bhaveshbhai Savjani 28-Aug-23 & Amt Rs. 1992646 Amalgamation Plot no 1-2 and 3) murlidhar ~ Rs.103750/- AM to 4:00 PM ,
[Under Regulation & of the Inscivency and Bankruptcy Board of India Morth: Black Mo 55, Seuth: Black No 53, As per Vﬁ?ﬁ;‘ﬁ’)"g?'S\f\‘/r.‘;tr?ib(ecno_ ason 313’:;‘3; Interest Sgﬂ‘p'ex flat no ‘:09. FOL:”h l\‘;l'oé’rsbeSid‘ 16'May'121‘1'_mt(_’23:00 PM.
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] Site:- East: Passage/StainEntry, West: Block avjan w o dhyognagar octrol gate M.E.S roac y
No.150, North: Block Mo.55, South: Biock No.53 Borrawer), Vithrulbhai & 15-Dec-23 jamnagar Gujarat 361006 admeasuring
FOR THE ATTENTION OF THE CREDITORS OF SATUTORY NOTICE 70 BORROWERS/GUARANTOS Vallabhbhai Savjani (Co- 77.10sq Mtr Built up area 120.77 Sq Mtr.
ANUPAM PORT CRANES CORPORATION LIMITED -, : \ ! Borrower)
BorrawersWGuaraniar's ane baraby pul 1o caulion that e propey may be sold &l any tire hanain atler by way of pubic
RELEVANT PARTICULARS auctianerndens and &5 such s may alse be reated 8% 2 nolics under Ruls B, 8 & Dol Secunty (imeresty Enforcermen 4 LP0000000006266 Demand Notice Date Shop no ZAdmeasuring About T2.13'Sq.mirs — Rs. 5440007- T7-May-24 Timings 11:00
T e of Cornmeate Bebtor — ERUBLN PAET CRARER FORFORATIAN Uimren | |Fubes, 2002 The detailed inventory and Panchnama could nat be recorded due ko abstructions as such property has been Brijesh (Borrower), 28-Aug-23 & Amt Rs. 514195| , Built up situated on the G Floor of Vinayak  Rs.54400/- AM to 4:00 PM ,
- Name of Cmpmate. Dﬁeh!ur _IHLHF!H‘P{IHT LHANES LORPORATION LIMITED phalograpsed, _ o Sadhnadevi (Co-Borrower), | as on 31-Mar-21 + Interest | Residency Constructed on land tota 16-May-24 up to 5:00 PM.,
2. |Date l:.fml:-:]rﬂ:rﬂh[.m of Corparate :]Etll.‘.rl' 1280002011 Date : 17.04.2024 | Place : GUJARAT Sdi- Authaorised Officer, KIFS Howsing Finance Ltd. Rajesh (Guarantor) Cost etc. admeasuring about 348.50 Sq mt of Son 11-May-24
3, |Puthrity under which Gorarata Deblor is.| ROC - Ahmedabad & 22-Dec-23 Park housing Society 2 Palsana Gujara
fincarparated ! registanad | 394305
. '3'3'F‘3‘ﬂ_l'1‘_"2"3"|'fr Mo, I Limied Liabity | U2EI000GJ201T1 PLCOGTO84 T. Al Tnterested participants / bidders are requested 1o visit the website https.//sarfaesi.auctiontiger.net . For details, help, procedure and online fraining on e-auction
|Identiication No. of Gorporaia Deblar | - - prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street I, Opp. Orient Club, Near Gujra
5. |Adress of the registered ofice ang Plot Na. 138, GIDC Incustral Estale, \ithal College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813
|principal office {f any) of Corparate Diebtor Udhygnagar, Anand, Gujaral- 388121 6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net
f rTE.‘:;":F&TFPmEZ::;rW n R\042024 |Ordar racaned on 16.04.2024) 2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.
i s iadul i | THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002
7. [Estimaled date of chisure of insohvency | 0611012024 Date : 17.04.2024 Authorised office
{IBGURON YRy i - PIace" .Sur'endrana ar, Ahmedabad, Rajkot, Surat Vastu Housing Finance Corporation Ltd
i, |Mame and Registration rumber ofthe | CA NANDISH SUNILEHAI VIN ' gar, » Rajkol, g P
insohvenicy professional acling as Interim  Reg. No.: IBEVIPA-LO1IP-PIATRR2020-2114 3270
|Resciufion Professicnal AFA Valid upbo : 301012024 ;
: -'-r:lljtj;es:) & elﬂal u:flj-leE I‘f.:ili'ﬂ':ﬂu‘ﬁulm::ld (53, Shanti Mketan Row House, Opp. Sager 3'%1]7{ ﬂﬁ? a Indian Bank Zonal Office ; 3rd Fioor, 301-311; Neelkanth Avenue-1, E = AUCT I ﬂ N N ﬂTI C E
] - 1 1
profassional, a5 regsterad with the boa E;r:ﬁl;-:;ﬂn'i:‘;hﬁHEL?:{irz':-":':"9 Opp. Gujarat Vidyapeeth, C.U. Shah College Street, Income Tax Cross Road, FOR SALE OF IMMOVABLE PROPERTIES
e e A TR ALLAHABAD Ashram Road, Ahmedabad-380014. Phone: 079-27431248/27461066 [See proviso Rule B (6)]
comespandence with e Interm School, Mear Sneh Sankal Wad, Anand Mahal Road
|Resolutian Professianal | Sural- 395 008, Email: <irp anupamg@gmail.com E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
e oicr P Col i g Ce R clotterooed) read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
12| Casses of crediors, f any, under ciause (b) | Nl Apaicable As OF R
Efmﬂﬁﬁmﬂﬁmﬁ Motice is hereby given 1o the public in general and in particular to the Borrower's and Guarantor/s and Morlgagor's that the below described immovable property morigaged! charged o the Secured Creditor, the PhysicaliSymbalic
) rfam o Feoivency pulessona Geniiad 1 Possession of which has been taken by the Authorised Officer of Indian Bank, Secured Creditor, will be sold on “As is where is”, "As is what is”, and “Whatever there is" on the date mentioned below for recovery of due to the Securad
to actas authorised representative of credions| 2 Not Applicable As OF Now Creditor from the: below mentioned Borrowers and Guarantor's Borrower!s and Guarantor’s and Mortgagor/s. The reserve price and the eamest money deposit and short description of immovable property are alse mentioned hereunder
| nacass{ihreenamesforeachclass) | 3, "The borrowers attention is invited to the provision of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.”
14.| {a) Relavant forms and (a) 'Web link; hitps:(ibbi.govinfenhameidownloads
{b:) Details of authorized represantatives Sr, Mame of BarrowersiGuarantorMartgagar (s} Reserve Price |
gra gvalableat Na. & Branch Name RGN eRGPIN OF S ExTipay gttt st Bid Inc. Amount
MNotice: i hersby given that the NaSonal Company Law Tribural has crdered the commencement of a - 1 : - - . .
corporala nsolvancy resclution process of e ANUPAM PORT CRANES CORPORATION LIMITED on 1 | Ws Akshar Agency, Mr. Anant Jitubhai | Property Details : All that piece and parcel of residential property located at Flat No. D407, on 4th Floor admeasuring 43 47
A ERNERG B [t Shah (Borrower), Mrs. Dina Anant Shah | sq.mirs. Superbuiltupinthe scheme known as'Swami Narayan Park-8, Vatva® being constructed on land bearing revenue RS 2110 Rs. 4,14,000.00
The crecitors of ANUPAM PORT CRANES CORPORATION LIMITED ars hersby caled upen to subril » MITS, S4).mirs. aup p : Y : g g as per demand - 100,
;:hfﬁgﬁﬁ?ﬂ;g:rﬂm ?Ehre 30th Apeil 2024 13 the inlenm resokbon prohessonal ol Bie address (Guarantor) survey Mo, 28, 29, and 30, Final Plot No. 4 of Town Planning Scheme No.79 (vaiva) of mouje Vatva, Taluka Vatva in the notice dated 06.12.2018
;I:I'jfnalmalla crediors si1allsul:nl‘j13;r:l:l|£ic:lraw£1 Sﬂﬁ' elactroric means anly. Al cther creditars may Branch : Vastrapur District of Ahmedabad and Registration Sub District of Ahmedabad - 11 {Aslali) within the state of Gujaratin the name of Mr. Bice bnierest i fha d l If I'I i Bid Inc. Amt,
i i el with proal in persan, by poel arby sleciranic maans, v : ; d ) LS mnleres & Oate ol realzation
Submission of false or misleading procfs of ¢laim shall atiract penalties, o Anant jitubhai Shah. The boundaries of the Property are : East: Scheme Road, West: FlatNo. D/402, North: Flat No. D406, T 10,000.00
CA NANDISH SUNILBHAI Vi South; FlatNo, D408 Physical Possession (St R e SN CpEiaes
Diate : 17.04.2024  Inferm Resolution Professianal for Anupam Porl Cranes Corparalion Limited
Place: Surat Ragn. No.: IBBRIPA-00/IP-PU2117/2020-2113270 2 | Mr. Hastimal Muldas Vaishnav (Borrower), | Property Details : All that piece and parcel of property situated at Flat No. B406, on 4th Floor, admeasuring 43.47 sq.mirs, Rs. 20.50.789.52
.20 50,789,
_ ol A ; . - e 8 Vatva" - . 4,14,000,

TINDLUJA LEYLAND FINANGE ;‘;ﬁ FF|!|;EH1EE Hastimal Vaishnav (Co- | Superbuilt up area in the scheme known as “Swami Narayan Park-8, Vatva® Constructed on land bearing revenue survey a8 per demand Rs. 4,14,000.00

Corporate Offlce: No. 2TA, Developed Industrial Estate, Guindy, rrower 28,29, an Final Plat No.4 of Town Planning Scheme No. 7 a) of mouje Vatva, Takuka Vatva in the District :

Chennai — 600 032, Tel: (044) 3925 2525 Branch : Vast b A, A g pdianHa 9 I:?ab_'a} R Ty i 3 i notice dated 14.11.2018, :

Registerad Office: Piot No. G-21, Tower G (1-3 floors), G Block ranch : vastrapur Ahmedabad and Reqgistration Sub District of Ahmedabad - 11(Aslali) within the state of Gujarat in the name of Mr. Hastimal : . - Bid Inc. Amt.

Bandra Kurla Comples, Bandra (E), Mumbai — 400051 : , , el , Plus interest till the date of realization

Website: wew hindujaleyiandfinance com | CIN: UBS893MH2008PLC384221 Muldas Vaishnav (Borrower) and Mrs.Privanka Hastimal Vaishnav (Co-Bomower). The boundaries of the Property are : East e e s 10,000.00

S I R R DR e e R S FlatMNo. G401, West: Flat No. B-401, North : FlatNo. B-405, South:Road  Physical Possession 8 |
ereas, the undersigned Dedng e Autnonze ICEF OF FINCLUE eI ; P : ; ;
France. Ltd (HLF) under the Securitisation and Reconstruction: of Financial 3 | Mr. Mausdali Nauman Shah (Borrower & | Property Details : All that piece and parmls.nfme uflmmnuahle property of Flat No. D205, Marjan Residency, Hﬂar.'lfah'a
Assets and Enforcement of Security Interest Act 2002, and in exercise of Mortgagor) Canal, Vaiva Ahmedabad-382440 having its construction area measuring 77.00 sq.yard together with proportionate Rs. 7,90,880.00 Rs. 10.53.000.00
powers conferred under section 13(12) read with Rule 8 & 9 of the Security Branch : Old Sharda Mandir ¥ - - ; : as per demand il e
Interest (Enforcement) Rules 2002, issued a Demand Notice dated 16/01/2024 Uundivided share nfllar?d about 91|]5.I{|U 5q.mi. in the scheme known as Manan Residency EDi'IIStl'I.IGlEd DII'I NA land t:!eanng F | p
calling upon the Borrower/ Co-Borrowers/ Guarantors M/S. Krishna Cable P No. 40 (allotted in liew of amalgation Survey No. 700 A1), TP Scheme No. 85 situated, fying and being at Mouje Vatva, notice dated 04.03.2023, Bid Inc. Amt
Network (Borrower), M/S. Patel Cable (Co Borrower), M/S. N J Advertisers Taluka Vatva & Dustrict - Ahmedabad and reqistration Sub-District Ahmedabad-11 (Astali) in the name of Mr. Mausdali | Plus interest fill the date of realization 10 I:H.'IEJ 00 '
(Co Borrower), Mr. Janardan Jethabhai Patel (Co Borrower}, Mrs. Vandana , I _ _ ; 00,
f : EB202, 'F : : : : : :

Janardan Patel (Co Borrower), Mr. Patel Nakul J (Co Borrower). Mrs. Nauman Shah -E‘!nﬂj bﬂundeq asunder: East : FlatNo. E/202, West: Flat No. D/202, North - Flat No. D/204, South : FlatNo. | - & cost, charges & other expenses.
Induben Jethabha Patel (Co Borrower) {Loan A/c No. GJAGBROGBO9- 3rd Di206 Symbolic Possession
Floor, IFFCU Bhavan, Benind Pintoo Appareis, Near Shivranjan Gross Road, 4 |[Mr. Nileshbhai Umedbhai Shah |Property Details : All that piece and parcel of property situated at Flat No. C-401, on dth Floor, admeasuring 43.71 sg.mirs,
Satellite, Ahmedabad- 380015 to repay the amount mentioned in the notice , ; _ ; ; : ) : Rs. 19,76,411.56
being Rs. 1,64,45,994/- (Rupees One Crore Sixty-Four Lakhs Forty-Five (Borrower), Mrs. Sadhanaben Nileshbhai | Superbuilt up area in the scheme known as “Swami Narayan Park-8, Vatva® Constructed on land bearing revenue survey b i Rs. 4,14,000.00
Thousand Nine Hundred Ninety-Four Only) within 60 days from the date of Shah (Co-Borrower) No.28, 29, and 30, Final Plot No.4 of Town Planning Scheme No. 79 (vatva) of mouje Vatva, Taluka Vatva in the District of notice dated 16.11.2018
receiptof the said notice. ; ST S : L e : J Jl. .

P SRR . . Branch : Vastrapur Ahmedabad and Registration Sub District of Ahmedabad - 11{Askali) within the state of Gujaratin the name of Mr. Nileshbhat . . . Bid Inc. Amt.
The borrower having falled o repay the amount, rotice s hereby given to the _ : ] : Plus interest fill the date of realization
borrower and the public in general that the undersigned has taken possession UI‘I‘IEdbh&I EF'IEF'I {E‘Urrﬂ"l'l"er}' arHj f'.ﬂr'S.SEdhaﬂabEﬂ HIlE’E-th‘IE:I Shﬂh {Gﬁ'E‘D”U‘Wﬂ”‘. ThE bﬂunﬁEI‘IEE E'f 1h‘E F"mﬂ&ﬂ'ﬁf dre . & cost charges & other expenses 1'”1['“&:“0
of Eljw gfﬂlﬁw&:fﬂ:ﬂ%d thgi;rtt:-Hm: in ﬁf?iSE ﬂmm-rﬁ C'Irlﬂf BIT E;:] !Jﬂlhimm East: Flat No. C-407, West : Block B, Mortn ; FlatNo, C-402, South: Scheme Road ~ Physical Possession AT pamses.
under Section 13(4) of the said Act read with Rule 8 of the sakd neles on this - - - . T , ,
day of April of the year 2024 5 |Mrs. Rashmiben Jigeshbhai Patel|PropertyDetails: All that piece and parcel of residential property located at Flat No. D302, on 3th Floor admeasuring 43.47 Rs. 20.76.643.30

; i . ; ) Loans ; L LI ] :

The borrower in particular and the public in general are hereby cautioned not to (Applicant), Mr. Jigeshbhai|sqmirs. Superbuitupinthe schemeknown as'Swami Narayan Park-8, Vatva" being constructed on land bearing revenur & oor e Rs. 4,14,000.00
dJEIEII WitthIE dnr-;:nnEmr anéi Fsm}r dea&rgsl_l t'iF’r:lhTmc nrunnrh'twill be sluhjcﬁtr;m the Ghanshyambhai Patel (Co-Applicant) | survey No. 28, 29, and 30, Final Plot No. 4 of Town Planning Scheme No. 79 {vatva) of mouje Vatva, Taluka Vatva in the notice dated 14.11.2018
Charge of Hinduja dng Fnance i O 2 MO as mentonesd nerein . oatich . . e L) it - . LA E 5 .

e e 1o, : Branch : Vastrapur District of Ahmedabad and Registration Sub District of Ahmedabad - 11 (Astali) within the state of Gujaratin the name of Mrs. | . . : ' | BidInc. Amt.
under with further interest and other charges thereon. ; : _ Plus interest il the date of realization
The Borrowier's attention is invited to provisions of sub-section (8) of section 13 Rashmiben Jigeshbhai Patel and Mr. Jigeshbhai Ghanshyambhai Patel, The boundaries of the Property are ; East . Flat No B st chames ko f 10,000.00
of the Act, in respect of time available, to redeem the secured asset. D-307, West: Block C, North  Lift, South: Parking  Physical Possession Cost, cnarges & oiner expenses.

DESCRIPTION OF THE IMMOVABLE PROPERTY

SCHEDULE OF THE PROPERTY NO =1 : All that piece and parcel of immovable For further details and Terms & Conditions : Contact : Mr. Rajesh Kumar Singh, Chief Manager
property bearing Plot Mo, 28 Admeasuring land area 3.52 5q. Mtrs. And build up
area of GF, FF, 5F is 1173.59 5q. Feet's, Allotted share certificate no 09 for Share

Mo.: 9833775798, 9724592936, E-mail: zoahmrecoveryQindianbank.co.in, zoahmedabad@indianbank.co.in

no 41 to 45 with endivided share along with construction at Rameshwar Co. Op. = : = : :

Housing Society L1d. Situated at Revenue Survey No. 798/1/2/3/4 & 800/1 to Earnest Money Deposit : 10% of Reserve Price. D?tail ufanl{:umhra nce, n‘ar]y knnwln to the Bank - There is no encumbrance on the property described herein to the best of knowledge

RODVS, being city Survey No 3042 of Mouje village Vadodara Kasba, the District & - — - - & information of the Authorized Officer.

Registration Sub-District of Vadodara. boundaries as under; North: Plot No 22, Last Date & time for Submission of Process compliance Form with EMD Important note for the prospective bidders : Bidder has to complete following formalities well in advance : Step 1 : Bidder/Purchaser

south: Society Road  East:Plot No 28, West: Plot No 30 amount: On 06.05.2024 upto 04:00 P.M. Registration : Bidder to register on e-Auction portal (link given above) http://'www.mstcecommerce.com (i.e,

SCHEDULE OF THE PROPERTY NO -2 : All that piece and parcel of immovable E-auction through https://'www.mstcecommerce.com Registration | htips:'www.mstcecommerce.com/auctionhomelibapi/) using his mobile number and email-id. Step 2 : KYC Verification: Bidder to upload

property bearing Plot No.30 Admeasuring land area 83.52 Sq. Mtrs. And build up should be completed by Intending bidder on or before EMD Date and | requisite KYC documents. KYC documents shall be verified by e-auction service provider (may take 2 working days)., Step 3 : Transfer of

area of GF, FF, 5F is 1116.55 5q. Feet's, Allotted share certificate no 14 for Share : EMD amount to his Global EMD Wallet : Online/off-line transfer of fund using NEFT/Transfer, using challan generated on e-Auction portal.

no 66 to 70 with undivided share along with construction at Rameshwar Co. Op. there should be EMD balance in global wallet. Step 1to Step 3 should be completed by bidder wellin advance, on or before EMD date.

Housin i d. Situated at Rewven ryey Mo, 79971727349 1

Eﬂhfﬁ,gjgz m;;ww N;gg 42 D,GM';UT: ﬁ:;;ﬂ.ﬂdidﬁfm:hi thi DEEMTE E-Auction Date : On 07.05.2024 For dluwnlaading further details and Terms & Conditions, please visit: 1. https:!i'www.indianbank.in, 2. https:liwww.mstcecommerce.com, 3.

Reqistration Sub-District of Vadodara. boundaries as under; North: Plot No 21 Between 11.00 A.M to 03.00 PM. https:.'hwn.lhapl_ln -

South: Society Road  East: Plat Mo 29, West: Plot No 31 . ol t Note : This is a_lsu a notice to the BorroweriGuarantors/Mortgagors of the above said loan about holding of this sale on the above mentioned date
FOR, M/S. HINDUJA LEYLAND FINANCE LTD. with unlimited extension. and other details,

gﬂfﬂfﬂgﬂ“ e Amﬂ%ﬁ:ﬁﬁﬁ Date : 15.04.2024, Ahmedabad Authorised Officer, Indian Bank

e @ ’0 @ °® © 00 @ rneaw

financialexp.epapr.in
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